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Title : Shri Hansraj G. Ahir called the attention of the Minister of Health and Family Welfare to the situation arising out of
Government's acceptance of the recommendations of Valiathan Committee Report on All India Institute of Medical Sciences
(AIIMS) and steps taken by the Government in this regard.
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THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD) : Madam, I beg to lay the statement.

*The Government set up an Expert Committee on 11.7.2006 under the Chairmanship of Prof. M.S. Valiathan, Ex. Director,
Sri Chitra Tirunal Institute of Medical Sciences and Research, Thiruvanathapuram, to study the functioning of AIIMS and to
make recommendations for its further development.

The Expert Committee had wide consultations with experts in the field of medical education, science and technology,
humanities, management and industry along with Heads of Speciality Centres, former Directors of the Institute,
associations of faculty, students, nurses, officers and other groups of AIIMS and Principals of Medical Colleges in Delhi.
Based on the detailed deliberations, the Committee finalized its report and submitted the same to the Government on
10.10.20066.

The Report made 38 recommendations, broadly categorized into two parts viz. those not requiring structural changes
through amendments in AIIMS Act, Rules and Regulations (31 recommendations) and those requiring structural changes
through amendments in AIIMS Act, Rules and Regulations (7 recommendations).

The recommendations of the Valiathan Committee were discussed and reviewed by various Committees of AIIMS and
placed before the Governing Body and Institute Body of AIIMS at its meetings held on 26.11.2009 and 08.12.2009
respectively. Majority of recommendations have been accepted "in principle" by the Institute Body of AIIMS.

The Government is yet to take a final view on the implementation of recommendations of the Valiathan Committee.

However, I would like to make it clear to the august House that there is no question of privatisation of the All India
Institute of Medical Sciences. We are conscious of the fact that this is one of the premier institutes of the country providing
free patient care of highest quality to the poor coming from across the country. I would also like to make it clear that the
recommendations of the Valiathan Committee would be implemented by the Government only after a thorough examination
and consultation with all stakeholders. It would be ensured that AIIMS continues to serve the objectives for which it was
established and the interests of the common man protected.
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